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Ms. Poonam Singh, LdoM.M. (Digital 'h‘uffg%iourtgﬁ%l ﬂ!ﬁ){ MZGRW“"W)
ardooma Cours regarding change of duty :%ng)uly MM (or the monts of -
M/E/\S'I’/KKD/DELI-II, dated 25.04.2024 i pﬁ}%‘%ﬁo'g‘“(ﬁ\d‘iﬁuﬂ“kl

I view of joint request received fron,
Bist. Ld. M.M.(Digital 138 NI Act))/East Kark
May "2024, Duty Rostep bearing no, 335/Cm
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sk No. Name of the Duty Mm , I D,;]_,(.;.;;_l;;.__..-m....._-. T e i
. et B Ml performed on W8 tmce o i

b Ms Ravita Bist, Ld. M.M.(138 Ny T o Stoaile L b g, T ot |
Ro VivNo 43B. First Floor, Pockef\-}c';yr\bd':u 11.05.2024 | Ms. Poonam Singh, Ld.M.M. (igital Trafic !

Ve Phase-2, Delin-110091 B l Court)/East |

R/o. 8-101, Ground Floor, Anupam /\pﬂﬂﬁl('nls
East Arjun Nagar, Shahdara Delhi 110032

= Ms.Poonam Singh, Ld.M.M. (D»i;ii;ﬁ;a\rﬁ;“" T

?
Court}/East 18.05.2024 r;)/lé:\s'ltla Bist, Ld. M.M.(Digital 138 NI :
Ra.5-101, G"O“_"d Floor, Anupa_m Apartmens R/o. Flat No. 43B, First Floor, Pocket-B, Mayur |
Fast Arjun Nagar. Shahdara Delhi -13003 Vihar Phase-2, Delhi-110091 |
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Rest of the conditions in circulay
anchanged.

No. 335/CMM/EAST/KKD/DELHI, dated/ 25.04.2024, shall remain

(PreetyA .
Chief Metrop6litan Magistrate, East--~ -
Karkal’g

ooma Courts, Dellyi~=x. -, ..~
N " . ’.-//\\"I' 26({/ -
No. T2 €\ /CMM/EAST/KKD/Delhj Dated: 03/05/ 2024 S R Y ) Y

-opy for information to:- L
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1. TheLd. Registrar General, High Court of Delh; at New Delhi.
2. The Principal District & Sessions Judge (FHQ,) and West, THC, Dethi.

\ <
The Principal District & Session Judge East, North-East, and Shahdara,‘Karkardooma Courts, Dulhj LA # >
4. The Principal District & Session Judge, New Delhi, Patiala House, New Delhi. Tl
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5. The Principal District & Session Judge North, and North- West, Rohini, New Delhi,

6. The Principal District & Session Judge, South-West, Dwarka, New Delhi,

7. The Principal District & Session Judge South, and South-East, Saket, New Delhi.

8. The Principal District & Session Judge-cum-Special Judge, PC Act (CBI), Rouse Avenue, New Delhi.

9. The CMM, Central and West (Tis Hazari), New Delhi (PHC), North & North-West (Rohini), South- West
(Dwarka), South & South-East (Saket), North-East and Shahdara, Karkardooma Courts, Delhi.”

10. The 1.d. Secretary, DLSA East, Karkardooma Courts, Delhi.
1. All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delh.
12.The Incharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
e ’ Ihi. (uploadi Layers i
13. Thel ncharge Computer Branch, Karkardooma Courts, Delhj, (uploading on ayers/ Web-Site).
14. Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delh,
1. Incharge Pool Car, Karkardooma Courts, Delhi. .
16. Incharge Cash Branch, Karkardooma Court.s, Delhi. ‘
17. Director of prosecution, Delhi thr. Prosecution Branch, SKD Courts, Delh.
8. Chief public Prosecutor, Karkardooma Courts, East, De ‘u. . -
19, |he Commissioner of Police, Delhi and DCP, East, Delhi.( Through Chowki Incharge KKD,Delhi.)
20, The 1 ¢; (Prison), Tihar Jail, Delhi/ New Delhi. Dk
21, The Secreraries, Bar Association, KKD., Courts, '
22 Lodk Up Incharge Karkardooma, Delhi. ;
, ’ Jeai ts, Delhi.
23, Information Center(E-Sewa Kendra), Kalkm(:;iogsli‘mr el
43 Video Conference Room, Karkardooma Courls,
0. o uploading on layers/web-Site.
<b. Office Order File.
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Chief Metropolitan agistrate, Eas(
Karkardoohrd Courts, Delhj



